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old Pr Budt Mtins wit arious 
a ncis w r a numbr of su dstions 
ar mad. On suc mtin was tSCn b 
t  inanc Ministr also wit Trad Union 
Ladrs on t of bruar . In tis 
mtin arious su stions wr mad.

Tax on Gr n Ta Laf

is alrad classifid as an A class dt for t  
uros of rant of Com nsator (Cit 
Allowanc. Tou Kanur is classifid as a 
B class cit for t uros of rant of 
Hous Rnt Albwanc to t  Cntral Go
rnmnt mlo s t rat of Hous Rnt 
Allowanc admissibl in B  BV and A 
class citis is t sam.

. SHRI R.N. RAKSH Will t 
Ministr of COMMRC b lasd to stat

(a wt r Gornmnts attntion 
as b n drawn to t nws Itms catbnd 
Assam ta lantrs facin crisis a arin 
in T Indian xrss datd bruar  
.

(b if so wt r t romulation of 
t ordinanc imosin a  ais r k. 
tax on r n laf would adrsl affct t 
indi nous ta lantrs in Assam and

(c if so t st s takn b Gornmnt 
in tis r ard

TH MINISTR O COMMRC AND 
TOURISM (SHRI ARUN KUMAR NHRU
(a s Sir.

(b and (c. In iw of t r rsntations 
rci d from arious ta associations r
ardin t imlications of t ordinanc 
t Cntral Gornmnt a takn u t 
mattr wit t Stat Gornmnt of Assam.
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. SHRIMATISUBHASHINI All Will 
t Ministr of INANC b lasd to stat

(a wt r Gornmnt roos to 

u rad Kanur as A class cit and

(b if so w n

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a and (b. Kanur
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. SHRI KARIA MUNDA Will t 
Ministr of INANC b lasd to stat

(a wt r an raids wr conductd 
on fi star otls of Dli b r nu intl
li nc and also ot r law nforcin autori
tis durin t last tr ars and

(b if so t nams of otls wic wr 
raidd and dtails of smulrs and t 
narcotic drus takn into custod b t s 
autoritis

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a and (b. T 
information is bin collctd and will b laid 
on t Tabl of t Hous.
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. SHRI A. N. SINGH DO Will t 
Ministr of INANC b lasd to stat

(a wt r Gornmnt roos to 
o n a nw Diisional Offic of t Lif 
Insuranc Cororation of India at Bram
ur in Ganam District Orissa and

(b if so t dtails t rof

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a and (b. T 
Li undr its D lomnt Plan for t 
currnt ar as idntifid Bramur. as 

on of t lacs for o nin Its nw Dii
sions in t nar futur. Aftr nsurin its




